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Distribution of Nylon Yarn

4179. SHRI SITARAM KESRI: Wilt
the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) whether it is a fact that Gov-
ernment have received a large
number of representation in regard
to thedistribution of indigenous and
imported nylon yarns;

(b) whether it is also a fact that
the improper distribution of nylon
yarn has affected some of the indus-
tries adversely; and

(c) if so, the steps taken by Gov-
ernment to see that the nylon yarn is.
distributed properly and at a fairly
steady rates?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHR] CHOWDHARY
RAM SEWAK): (a) and (b). No, Sir.

(c) There is no statutory distribu-
tion control on indigenous nylon
yarn. The nylon yarn imported by
S.T.C. is being distributed to actual
users through various weavers’ Asso-
ciations and this has been working
satisfactorily.
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